MOST URGENT
VIDHAN SABHA QUESTION

GOVERNMENT OF NCT OF DELHI
PWD SECRETARIAT: 3R FLOOR,
MSO BUILDING, I.T.O., I.P. ESTATE,
NEW DELHI-110002

F.11(109)/PWD-II/VS St.Q.30/Dec.23 /J;szm} bﬂ“@Dated: /& )1}}132-3

To

The Dy. Secretary,

Question Branch,

Delhi Legislative Assembly,
Question Branch, Old Secretariat,
New Delhi- 110054.

Sub: - Reply of Legislative Assembly (Starred) Question No. 30 raised by
Ms. Abhay Verma Gaur, Hon’ble MLA during Winter Session 2023
due for 18.12.2023.

Sir,

Kindly refer to Dy. Secretary (Q.B) Legislative Assembly Secretariat
(Question Branch) letter No. F. 11(B-1) VII/2020-25/VSS/Question
Branch /6290 dated 07/12/2023 on the subject cited above. In this regard,
please find enclosed herewith 100 copies of reply of Vidhan Sabha Question
as mentioned above for necessary action at your end. Further, the copy of the

same has also been sent through e-mail.

Yours faithfully,
Encl.: As above ' \ \\}
W

(ANIL BHOLA)
Dy. Secretary (PWD/VS)
ANIL BHOLA

F.11(109)/PWD-II/VS St.Q.30/Dec. 23/¢lﬂf<bw 7223 Dated: 1B} F%RETARY (PWD)
Copy for information to: -
1. OSD to Hon’ble Minister (PWD), 6th Level, A-Wing, Delhi Sectt. New

Delhi. (\/

Dy. Secretary (PWD/VS)
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ANNEXURE-A-1
B O T B g9
Strenthening of Roads
Strengthening of various roads of Sub-division East Road-I (Section I & IT) & Sub-Division of

East Road-II (Section-I & II) under Division East Road (M-212) Delhi during 2019-2020.
(a) ROB-36 Road (Completed) .

{b) Patparganj Road (Nirman Vihar to Khureji Red light). (Completed)

Total Amount = Rs. 2 .51Crore (Approx)

Remodeling of Drain at Patparganj road from under pass to Ganesh Chowk. {(Completed)
(Amount = Rs. 6488056 /-(Approx)

A/R & M/o to Various roads sub-division East Road-1 under PWD Division East Roads/(M-
212), Delhi during 2022-23. (Sh: Improvement of drainage system at Mandawali Railway
underpass at patparganj road). (Completed) (Tendred Amount= Rs. 16,45,378/-)

A/R & M/o to Various roads Sub-division East Road-1 under PWD Division East Roads/(M-
212), delhi during 2022-23. (SH: Covering of existing drainage pipe line from mandawali
underpass to buidling material shop at Patparganj road. (Completed) (Tendred Amount
=Rs. 17,87,475/-)

Raising of the Footpath, Central Verge and installation of railing at Central vegeof ROB-36
road under Sub-Division, East Road-I (M-2121) (Completed). (Amount = Rs. 57 lakh)

Improvement of drainage system and riding surface near DM (East) office at Pusta Road
Sub-Division East Road-1 under PWD Division East Road, Delhi during 2021-22.
{(Completed) (Amount =Rs. 48,24,327.00)

Remodeling of Drain at ROB-36 Road from NH-24 to Jha furniture.(Completed). (Amount
=Rs. 59,20,890/-

A/R & M/o to various roads under sub-division East Road-01 of PWD Division East
Roads/(M-212), Delhi during 2022-23. (SH: Repair of drain from Ganesh chowk to
Mandawali Underpass at Patparganj road. (Completed) (Tendred Amount = Rs.
19,26,790/-)

Remodeling of drain at Patparganj road from NirmanVihar red light to Disued canal road.
(Completed). (Tendred Amount =1,24,56,098/-

10.

Improvement of Direction Signage board (SH: Replacement and installation of Signage
board under PWD Sub-Division East Road-l during 2022-23. (Completed) (Tendred
Amount = Rs. 35,14,971/-)




ANNEXURE (A-2) -

o o o a8 &

Strenthening of Roads

1. Construction of Foot Over bridge with staircase and lifts for pedestrians across road at
Ganesh chowk ROB-36 (Tendred Amount = Rs. 2,58,65,418/- (Work yet to be started).

2. Construction of Drain at ROB-36 road near Truck Market (Towards NH- 24} uner Sub-
Division East Road-1 of Division East Road, PWD during 2023-24. (Tendred Amount =Rs.
13,09,570/-(Work Just started).

Note ;- 3@ Q1A Regular basis T¥ Day to day Road maintenance & Prd gord ¥Ed & |

) TR RUEET 58 @ A e @ yia A P RRga SeeNl 36 93 @ 6 Hd g
(Annexure-A (3)
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Approval Letter

Date : 24/12/2020
Code : 1712611386

'qurra’maﬁfavrits 18/12/2020 02:30 PM o1 amafora $o5 ¥ faaw f5ar mar ar |
AT F Rarg Tor Pofa 39 meR € , "

arks:

Accordingly the proposal is approved, if the same is otherwise as per provisions of the Dethi Master
Plan, Zonal Plan, building bye-laws, fire-fighting regulations and any other Instructions of the Govt.
of India. Further, compliance of ‘Bureau of Indian Standards’ norms against earthquake hazards,
provisions of availability of municipal services as per Govt. Notification no.
K-12016/5/79-DDIA/VA/IB(Pt.) dated June 7, 2000 and provisions for rain water harvesting:should
be ensured by the concerned local body before releasing the approval.

Observations; :

1.The proposal was forwarded by the PWD ( GNCTD ) ( online ) for consideration of the
Commission. ; ‘ . L

2.The-Commission did not approve the buiidi‘ng plan
o e 2020 specific observations were given.

P T —

a.The use of Tk

b.It was suggcsfe@;té -
trees/creepers; as 2
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c.Appropriate screening arrangements: shall ¥ =
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NESTATITA D Wty“features shall be as

‘ per point no. 7 of the CPAA (Criterion for Project Assessment and
Y able on the DUAC website at www.duac.org.
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m ' i f the point nos. 10, 11
ipment at the terrace should be properly camouflaged (Ir.l terms o S
:( Criterion for Project Assessment and Approval ) available on DUAC website at
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